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Title: Regarding patent on Basmati ricelines and grains to Ricetec Inc. USA.
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MR. SPEAKER: Normally, there is no practice like that after the Statement. If you want, you can have a separate
discussion on this, but not now, please....(Inferruptions)

MR. SPEAKER: If you want, you can give a notice. We can have Half-an-Hour discussion on this....(Interruptions)
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MR. SPEAKER: This is too much, Shri C.N. Singh....(Interruptions)
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